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T.P.(Crl.) No. 210 OF 2001

| TEM No. 1 Court No. 9 SECTI ON XVI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRLMP No. 13049/ 2001 In

Transfer Petition.(Crl.) No. 210/2001

JAI BHAGMAN Petitioner (s)
VERSUS

TARSEM LAL & ORS. Respondent (s)

( Wth Appln(s). for restoration )

Date : 29/11/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE P. VENKATARAMA REDDI

For Petitioner (s)
M. Praveen Jain, Adv.

For Respondent (s)

For applicant: M. Shahid Rizvi,adv.for
M s. Sarl a Chandr a, adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ e L e e N
SP2
The prayer for restoration is allowed.
T.P.(Crl.)No.210/ 2001 is restored.
. SP1

(Suman Wadhwa) (S. Mal kani)
Court Master Court Master



